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i IN THE CENTRAL DMINtSThATIVE TRIBUNAL HYDER\BAD BENCH AT HtERABAJ 

O..A.N0. 443/94. 
Dale of 0rt:11-2-97 - 

M.flallesh. 
.. Applicant. 

and 

Union of India. rep. by General Manager, 
S.C.Rly, Pailniiayrn, (ni Floor) Secunderabad. 

The Divisional Railway Manager(HIC) 	 ... 	. 	H 

O/o Lltvl.Railway !4anager(IGY SC J-y, 

	

Secunderabad. . 	 .. 	.. 	. - 
The Divisional comnercialManaqe'r, 

O/o.Divisional Railway Maner(MQ) 	 H 

The chief Personnel Officer, SC Rly, 
Railniiayam(4th Floor) Secundera)ad, 

The Divisional Personnel Officer, 
0/a the Divisional Railway Z4anager, 
SC :RIy, Secunderabad. 

	

- 	. 	 .. Respondents. 
....................... 

For the Respondents: Mr.C.VMalla Ready, SC for Rlys. 

COMM: 	 • 	: 	.. 
THE. NON' BLE Hfl.jt.JSTICE M.G CHAUDHARI s VICE-CHAIRMAN 

THE HOWBLE MReII1RAJENDR PRASAD : MEMBER(AII4N) 

The Tribunal •maó..  the 	ll.ing Order;- 

counsfl for the applicapt absent. 

None had appeared for the applicant on 8.1 .1997. 

.C.V. MallaReddy is present for ,the, respondents. 

The OA is dismissed. No 6rdar as to costs.: 

lv7iH .  
- 	 LI! puty gistrar(J)CC 
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0,A.443/94. 

To 
The General Manager, Union of India, 
SC Rly, Railnilayaln, (In Floor) Secunderabad. 

The Divisional Railway Manager(MG) 
0/0 Divisional Railway Manager(MG) SC fly, 
secunderabad. 

3 • The Divisional Commercial Manager, 
0/0 Divisional Railway Manager(MG) 

ni.. Secunderabad. 
The Chief Personnel Qtt2cea., 	- -. 

1ailnilayaffl (4th Floor) Secunderabad. 

The Divisional Personnel ofticer, 
0/0 the Divisional Railway Manager, 

SC fly, Secunderabad. 

One copy to Mr.P.N.A.Chriatiafl. Advocate, CAT.HYd. 

One copy to Mr.C.V.Malla Reddy, SCf or Rlys, CAT.Hyd. 

8 One spare copy. 

pvm. 



ICOURT 

-J TYPED BY 	 CHECHED B? 

IN THt CEWTM.i ADi'IINIS'PRATIVE TRIBUNAL 

HYLERABAD BENCH AT bYtE RABAD 

THE NON' BLE MR.JUST rCr M.GCHUDI1I 

AN ID 

/ 
HE HON'BLE MR.H.RAJENDPa PRASAD 

MEMBER( AtIMN) 

ated: 't 	-- 2__1T) 

NDER / KTJMENT 

- '..A./R.A/C.A. No. 

in 

UJNo 	MA3 
(t1.P. 

Attecnd Interim tdrectons 
;ss ue d. 

kiowed. 

.Lsposed 0 	with dbections 

Ismissed. 

£smissed as wa hdrawri. 

Jtsmissed for d fa-t. 

dered/Ijece 

!o order as to 

Catrat Adminisiretva Ijibuna 

UWT/DESF1CH 

19 MAY 1991 

flYflEFABADNCR I 

pv M. 




